[ [THE FIRST SCHEDULE] Omitted by the Employees’ State Insurance (Amendment) Act, 1989
(29 of 1989), s. 46 (w.e.f. 1-2-1991).

1. Subs. by Act 44 of 1966, s. 42, for the First Schedule and Second Schedule (w.e.f. 28-1-1968).
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